
THE  MINISTER  OF  ENERGY 
(SHRI K. C. PANT): (a) There are 
no such indications.

(b) The Bhakra  reservoir is nor
mally  depleted to  1462 feet  level 
every  year  to  utilise  the  live
etorage.

(q) Does not arise.
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Issue of Scarce Raw Material against 
foreign Exchange

*307. DR, H. P. SHARMA: Will the 
Minister of INDUSTRY AND CIVIL 
SUPPLIES be pleased to state:

(a) whether Government have de- . 
elded upon a scheme to issue scarce 
raw material like cement and steel 
against  remittances  of  foreign ex

change by Indians returning from ab
road and from those whose relations 

living abroad remit exchange for the 
purpose; and

(h) if so, the salient features of the 
scheme?

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY AND CIVIL 
SUPPLIES  (SHRI B. P. MAURYA):
.. (a) snd (b). A scheme lor priority 
allotment of cement against inward 
remittance of  foreign exchange has 
been introduced with effect from 15tb 
February, 1975.  The scheme is applic
able 1o the following categories of per

sons:—

(i) Indian Nationals who have re
turned to India from  abroad; 

and

(ii) Relatives of Indians  residing 
abroad when they have receiv
ed foreign exchange remittances 
from the latter for the purpose 
of purchasing cement.

The applicant is required to observe 
the following main conditions:—

(i) he should have brought in  or 
obtained foreign exchange equ
ivalent in value to that of the 
cement sought to be purchased, 
computed at the rate of Rs. 560 
per tonne;

(ii) the foreign exchange credited to 
a non-convertible account under 
this scheme will not be re-trans

ferred abroad; and
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